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(d) if so, the reasons therefor? 

Tbe Minister of IDdastry (Shri D. 
8anJlvayya): (a) and (b). It has 
come to the notice of Government 
l!'i:tt this finn is facing some financial 

·difficulties, partly due to the fact that 
'Orne of the promoters have not been 
able to subscribe fully the arrears on 
Calls made some time back. Disclls-
.ions with certain financial institu .. 
tions have also not yet been con· 
cluded. 

(c) and (d). It is a tact that machl· 
nery of considerable value Imported 
from France for this project had been 
lying in Born bay port for some tim~, 
for the reason that funds were not 
available for payment of the neces-
.ary port charges and other dues like 
freight and insurance as well as 
customs duty. The Andhra Pradesh 
Government have since decided to 
make a convertible advance to th~ 

Company up to a limit of Rs. 20 lakhs 
for meeting the dues to the port a~ 

well es frpight and insurance cr.arg~ •. 
About h.1f of the machinery has 
already been releasod from the docks. 

DemaDd aDd Sappl, of Raw Materlab 

·1671. Shrl D. C. Sharma: Will the 
Minister of Supply, Technical Dev~. 
topment and Materials Pb~ be 
pleased to state: 

(a) whether it I. proposed to .et up 
8 Committee to study the dem",,1 
and supply of raw m.terials which 
are scarce; and 

(b) if so, the broad features of the 
propos, I? 

Th. Minister of Sapply, Tecbnlcal 
Development and Md.rhl. Plannln: 
(Sh"i R:l~hut'.m'''.b): (a) and (b), 
A Committee consisting of seven offi-
cial M!'mbc:'"s under the Chairmanship 
of a Joint SecretlrY has been set up 
with effect from 11·4·66 to .tudy tho 
dem3nd. availability, principles. prio-
rities and procedures for allocation ~r 

industrial raw materials which are 
scarCe. The Committee has beeD 
charged with the responsibility d 
making studies In respect of copprr 
and rubber In the fl·s! inshnee, and 
in the light of these studies, examine 
whether any organisational chang .. 
would be necessary fur carrying 0"& 
the functions assigned to tho Depart-
ment in the Presidential Order. The 
Report of the Committee I. expected 
to be received by middle 01 June, 
1968. 

Manaf.etare of Flaore""eDt Flnara 
In KeDYA with IDdLD Collabor.UoD 

·1814. Sbrl PlDn. Lat: 
Shrl VI.bwa Nath Pande,: 

Will the Minister of Commerce be 
pleased to state: 

(8) whether it i. a fact that • 
Bombay flrm i. to collaborate in the 
establishment of a factory In Kenn 
for the manufacture of fluorescenl 
fixtures and accessoriesj 

(b) If ". th~ terms of such coU.· 
boration; and 

(e) the reaction of Governmen& 
thereto? 

Tbe Mln·st •• of 
MaDuhbal Sbab): 

Commeree (SbrI 
(a) Yes, Sir. 

(b) Final det,ils of collaboration 
are yet to be worked out. However 
the project scheme, in it3 pre,eut 
form. envislges export of Indiun 
Inlchinery and equipment w'wlh 
R!=i. 1.5 lakhs to KenYa as c:lpital con-
tribution by the Indian party. Ad:li. 
tional capi!>1 r~Qulrcment. of the pr'). 
p"ed project will be met by the local 
coillbor ator •. 

(c) Government ot India have 
approved th~ proposal 'in principl .. '; 
flna) detaits ot tho:' project on com-
pletion of the Indian firm'. negol i~. 
tions with their local plrtners '" lit 
be subject to Government'. IIr.rd 
clearance. 




